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CENTRAL ADniNISTRATiVE TRIBUNAL 

LUCKNQU BENCH. LUCKNOW

Centempt Case No, -78 ®f 1992 

In

T .A .  Mb . 1896 of 1987

ripa Shanker Auasthi

Versus

Uni©n Qf India  & ethers.

Applicants'*

V '

Hen’ bls Mr. O u st ic e 'U ,C .Sr iv a st e v a , V.C^

H^n ’ ble Wr, K.Obayya. f'letnber-A

(By Hiin’ ble P|r, Dustice U.C.Sriv/astava, V .C . )

the applicant ’ s complaint in this

■ i p .  
applicatien  under Cantcmpt;. of Caurt’ s Act is

that by jeidgement dated 1 8 ,5 , 1 9 9 2  the directian

given t© the respEndents t© associate the applicant

ufith the e n q u ir y ’and decide the matter ©f recovery

within, a periad sf tuQ msnths, and thereafter,

calculate the amQunt which ispayable t© the

applicant hasiiq^tcbeeniceniplied u ith .

2 ,  In response te the notices issued by this • 

Tribunal the respondents haue put in appearanceaMft 

have stated that the order passed by the Tribunal 

has been csmplied uith in as much as an^ enquiry 

has been cenducted, asssciating  the applicant 

uith the same, giving them full  opportunity 

and thereafter the entire amsunt; has alas 

been calculated.  The total ameunt of .recoverdes 

fr®ro the D * C ,R ,G ,  t© be adjusted cemes t© 

fe. 1 6 ,2 5 9 ,4 2  P.  The ameunt which the petitioner 

eught t© have been ic&€jei^«5d sn accsunt af D . C .R .G ,  

is fe, 1 2 , 4 4 1 ,0 0 /- ,  s® after adjustment ef 

recQwerahle am®t!nt the petitioner is entitled 

t® nta'amount ef D ,C ,R ,G ,  and balance amount 

of Ri, 3 , 8 1 8 , 4 2  P, will have t0 be realises! ' ,
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from pensionary relief ef the applicant. The 

calculation may be right or'may be urang and the , 

same can be subject matter of some other a p p l ic  

ation but order has been complied with, it 

cannot be said that any centempt has been 

contended. Accordingly, the notices yere discharge* 

and the case is consigned uith the observation _

that it u i l l  be open for the applicant to

challenge the order so passed by the respondents 

separately.

Vice-Chairman

Lucknesu Dated* 2 *2 ,1 9 9 3

(jw)


